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SHRI BHUPESH GUPTA:    I   never   j 

said—I want to make myself    clear— that it 
has been released by   Government.    Since it is 
in the   press,    we talk about it. 

MR. DEPUTY CHAIRMAN: How talk 
about it? He was telling you the fact that they 
have not released it. 

SHRI SATYA NARAYAN SINHA: In 
these days the press and our friends also there 
are very expert in getting things. I do not 
know by what means they do it. After all, the 
Government has nothing to do with it . . . 

(Interruptions.) 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI SATYA NARAYAN SINHA: Before 
the House rises, well, I think, Government 
will make some kind of statement on Monday 
in that House and here also, as to whether or 
not the Report has got to be placed before the 
Houses before the Session is over. I cannot 
say. I have promised on behalf of the 
Government that some kind of statement on 
that issue, will be made. About the other point 
also, which my hon. friend has raised, 1 am 
not in a position to" give him any definite or 
categorical reply, but about that also I will try. 

MR. DEPUTY CHAIRMAN: The 
Government will consider it and take 
necessary action. 

SHRI BHUPESH GUPTA: Silence is 
ominous in this matter. You direct them. 

SHRI SATYA NARAYAN SINHA: The 
hon. Member cannot force us to place 
anything on the Table of the House. 

SHRI BHUPESH GUPTA: I am not forcing; 
I am getting apprehensive because of the 
silence. Anyway, regarding the  enquiry into  
the allega- 

lions against mr. ivimnai,  some iignx should 
be thrown on It 

MR. DEPUTY CHAIRMAN: You do not 
allow him to speak. 

SHRI SATYA NARAYAN SINHA: The 
Government might make their position known 
to both the Houses before the Session, is over. 

SHRI BHUPESH GUPTA: Take us into 
light. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 2-30 P.M. 

The House then adjourned for 
lunch at eight minutes past one of 
the clock. 

The House reassembled after lunch at half 
past two of the clock, MR. DEPUTY CHAIRMAN 
in the Chair. 

RESOLUTION RE DRASTIC RE-
DUCTION IN THE NUMBER OF 
PUBLIC  HOLIDAYS—continued 

SHRIMATI YASHODA REDDY: Mr. 
Deputy Chairman, I thank you for this 
opportunity. Sir, the Resolution before the 
House moved by the hon. Dr. Thomas is that 
the large number of public holidays at present 
enjoyed in India seriously hinders economic 
growth. I have great regard for the hon. 
Member and also for some of his views but in 
this particular matter I am not able to 
understand how the curtailment of the public 
holidays, which our Government employees 
are enjoying, is adding to the quicker 
economic growth of the country. The 
efficiency of a man is not entirely due to the 
lesser or greater number of holidays or the 
days he works but lies in the quality of the 
work turned out by him. What is it that makes 
a man more efficient? It may be better 
education, better health or the incentive to 
work harder because he is paid better. All 
these things go together to make people work 
harder 



1467 Reduction in number [ 1 MAY 1959 ] of Public Holidays   1468 
and more emcientiy. it a man is made to 
work Harder without any adequate pay, 
adequate medical facilities, adequate 
housing facilities and the so many other 
things that an ordinary human being 
needs for purposes of efficient working, 
than the -work that he does will not be 
efficient. I know that our Indian Govern-
ment is fully alive to the situation and is 
doing everything to give better pay and 
better facilities to its staff. 

SHRI V. PRASAD RAO:    Oh,   I see. 

SHRIMATI YASHODA REDDY: I said, 
it is trying. Maybe it has not come up to 
the standard that we want but it is trying 
its best. You have a dream but you 
cannot convert the dream into fact in a 
day. You cannot make miracles 
especially when you find different people 
holding differing views. I am proud of 
the efforts put in by the Government of 
India. Though it is a slow movement, it is 
definitely yielding good results. 

Some hon. Member questioned how 
unemployment comes into the picture. 
Unemployment does come in because 
you have not utilised all the human 
element that is available. Manpower 
available in the country is going waste 
and that manpower should be utilised. 
Unemployment also comes in this way 
that if we do not employ all the 
unemployed people, our economic 
growth and output will definitely be 
hindered. One of my hon. friends was 
saying that people in America work with 
less than eight days as holidays. I do 
agree but why do you compare India with 
America? What ate the facilities given to 
the workers in America? They get free 
holidays; they get free medical aid; they 
get free education for their children; they 
are paid better and they work in air-
conditioned rooms with all the facilities. 
As against all that, what is it that we are 
providing for our workers? How can you 
expect them to work without holidays 
unless you 

give them all these necessary facilities, 
unless you keep their minds free from all 
the troubles about their families, about 
the education of their children, about 
their own personal problems like 
clothing, housing, etc? Either people 
must be paid well or they must be given 
all these facilities for them to have peace 
of mind and when people have peace of 
mind, even though they work for one 
hour, the quality of the work turned out 
will definitely be better. Please do not 
say, "When America is having only eight 
days, why should we have more?". They 
have given their workers lesser work, 
better facilities and then have cut the 
number of holidays. That can be 
appreciated, but do you really think that 
our officers are having holidays? Some-
times, I see Government officers coming 
home laden with big files and they go on 
working till one in the night. There is a 
proverb, "All work and no play makes 
Jack a dull boy". We do not want all our 
men to be dull. They should have enough 
of mental and physical recreation and I 
would even suggest your cutting away 
this Saturday half-holiday, and making 
both Saturday and Sunday as full 
holidays, two days in a week and this will 
enable them to concentrate more and 
more on the rest of the five days in the 
week. Moreover, climatic conditions irt 
India being what they are, naturally 
people, I think, are a bit lazy, perhaps, 
not lazy but little slow in action, and 
nobody can do anything about this unless 
you go in for air-conditioning. 

The hindrance of the economic growth 
in this country is not due to the excessive 
number of holidays. All the political 
parties, maybe the Congress, maybe the 
Communist, maybe the Ganatantra 
Parishad or this or that Tantra Parishad, 
are exploiting these low-paid employees 
for their own purposes. They say, "All 
right, go on strike. Go on hunger strike. 
Don't work. Stop working. Go to office 
but do not work". These are the things 
which are hindering economic growth.    
I do say that all 
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want better facilities, but this is not the 
way we must act. We must first of all 
think of the nation. The nation should 
be our first consideration and the other 
things should come after that. By all 
means ask for better pay, better 
facilities, etc., but this clubbing together 
is the factor which hinders economic 
growth. National conscience has been 
brushed aside by personal benefit. 
Unless the people get a national 
conscience, I do not think the efficiency 
of our administration will go up. 

The most important  thing  is     the 
efficiency  of  our     administration.    I 
think the inefficiency in that    sector is 
due more to red-tapism and    the 
administrative laws that we are having; it 
is not due to the    inefficiency of our 
workers.   A number of people have got 
to see a file;    hundreds of signatures 
have to be put on a paper. There are so 
many obstacles    and so many technical 
details have    to    be looked into which 
hinder the economic growth of the 
country. Holidays are essential; I feel 
they are as essential for life as the air    
we    breath. Unless people are 
completely relaxed mentally and 
physically, they   cannot put in good 
work.    I do    appreciate the hon.    
Member's    anxiety    about hindrance to 
the economic growth of the country but I 
do feel that this is not the remedy which 
will give us a solution.    The remedies 
are so many. If the workers are    given    
all    the facilities that I had mentioned 
earlier, then you can cut the number of 
holidays but not at this stage. 

Lastly, Sir, it was said that we are 
having too many religious holidays and 
that that should be cut. I think, if I am 
correct, the Government of India has cut 
most of our holidays and the number is 
now 23 or 24. Some other religious 
holidays have been made partial or 
communal holidays. The whole set of 
people are not given this holiday but it 
is only the community which is affected 
that    gets the 

benefit. This is a very good arrange ment. 
To say that there should be n< holiday 
for our national festivals is t thing with 
which I do not agree India is a land of 
various religions and Indian culture being 
such, these religious festivals contribute 
to the cultural and national growth and 
these national and cultural    traditions 
and 

I customs which have a great effect on the 
nation itself should not be curtailed and 
the holidays for religious festivals should 
be there. I can appreciate the anxiety of 
my hon. friend but I do not feel that by 
lessening the 

' number of holidays we will get a remedy 
for the evil. I, therefore, oppose the 
Resolution. 

SHRI      SONUSING DHANSING 
PATIL (Bombay): Mr. Deputy Chairman, 
there has been a mixed reception for this 
Resolution, but the mover of the 
Resolution has put his case in a very 
convincing manner establishing the 
necessity of having this question 
considered on an all-India basis. One may 
not agree that drastically the holidays 
should be reduced, but one can agree that 
there is scope for suitably reducing the 
number of holidays. India with all its 
poverty is notoriously known for its age-
long lethargy, maybe due to climate, or 
maybe, the poverty and mal-nutrition take 
away the energy of men. But we must not 
in any way encourage idleness so as to 
take away the incentive because idleness 
after all is only the name, but really it is 
national robbery and if we encourage this 
habit, quite naturally it will have an 
adverse effect on our economic growth. 

The question of climate and the various 
things about religion, in respect of 
festival holidays, and public holidays 
may not be made much of in view of the 
fact that everybody in India is required to 
work and to work hard in an intelligent 
and efficient manner, which is the dire 
need of the day.   Friends have   come 
out. 
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with certain suggestions that unless and 
until you improve the working conditions 
of the services or of the working class, it 
is not desirable to ask them to curtail 
certain facilities, which they enjoy, and 
the public holidays. This is begging the 
ques. tion; it is putting the cart before the 
horse. Unless and until India produces 
more wealth through increased 
production and through hard labour, it is 
not possible to rehabilitate the whole of 
the masses of India. So, the opposition 
which came from the Leader of the 
Opposition was a little bit surprising. It is 
a well-known fact that the Opposition 
Leader and his party draw much 
inspiration from Russia. When Russia 
had its planning they put everybody to 
hard work, irrespective of the fact 
whether they got good pay for the 
number of hours worked, and several 
other factors. But coming to India, 
immediately they change the front and 
they talk in the name of workers' holiday 
homes, better conditions of living and 
better wages for workers,  this     and    
that. 

So firstly, the fundamental point is 
about the production of wealth in the 
country, and that will come only out of 
our increased efforts, and from that point 
of view, the number of public holidays 
which are in most cases unnecessary and 
which are too much mixed up with. the 
various religious sentiments, should be 
reduced. India being a secular State, to 
make too much fetish of religion under 
one name or the other is not so much 
wanted. All the same, one can recognise 
certain important days when either it 
happens to> be the birthday of a founder 
of a religion or it is well recognised to be 
important to a particular religion. But if 
somebody comes under the name of one 
religion or the other and adds up to the 
list, it becomes formidable. So unless and 
until there is a sort of discouragement 
and the holidays are suitably reduced, I 
think much of our energy, either in the 
private sector or in the services or even in 
our public work, will go 

to waste.    It will take away a lot of our 
important time   for nothing when ' it is to 
be suitably    utilised for the development 
of other activities. 

The other point about    the    leave rules 
and about holidays is that there is no 
uniformity or    co-ordination in the 
various States.    I would    say in this 
respect     that  the     President of India is 
empowered under article 263 to establish 
an    inter-State    Council where any 
important matter which is considered 
necessary to bring about a happy change 
may be discussed. This is one of the points 
where all States must come together and 
they    must have a common plan as to 
how many holidays there should be and 
how they should be     evenly    
distributed.    So, that is a necessity and 
the    Government should look into this    
question and examine whether such an 
inter-State  Council  is  likely  to  do     
good' work or whether this is    a    matter 
which can be decided in the National 
Development Council where    all the 
Chief Ministers come, or in any other 
place which is suitable for the   purpose.    
But there needs to be certain co-
ordination.    Instances are    quoted' about 
other    countries,    like    China, Russia 
and West Germany, that great emphasis is 
laid on hard work. And in the Russian 
Constitution, if I    am not misquoting,  'no 
work, no pay' is almost the underlying 
idea.    If    that' is the case there, how can 
my Communist friends here  say that,     
only after better pay, increments and hous-
ing facilities and so on and so forth are 
secured to the workers, then alone we will 
consider the matter?    It is a 
misconstruction.    And he wants    the 
hon. Mover of this Resolution to withdraw 
this   gracefully.   It is a suggestion   
which is rather strange, coming" as it does 
from the Opposition Leader who has got 
faith in the ideology that workers and 
peasants will    come up' only through toil 
and    unless    they exert   themselves   to      
their     fullest capacity and create wealth, 
it is not possible to bring the    millennium 
to them. 



 

[Shri.Sonusing Dhansing Patil.] 
He again criticised that there was no 

scientific approach here. One may or may 
not agree with his other views, but there 
is certainly a scientific approach to this 
problem, which has been very clearly 
brought out by the hon. Mover. And he is 
one of the most balanced economists of 
the day, who always looks at things from 
a constructive point of view. I must 
congratulate him that he has brought to 
the attention of the Government the 
necessity for having such a question 
examined, and if at all there are certain 
difficulties in the way of the Government 
jn drastically reducing the holidays, at 
least this question requires a sort of 
reorientation or rethinking or re-
examination. If at all the holidays can be 
suitably reduced, it will go a long way in 
making our people work more and 
particularly the bureaucracy which at the 
Centre and in the various States consists 
of about seventy lakhs of people. We are 
too much in the hands of the bureaucracy. 
Unless it works to the fullest extent 
possible, it is no use. No doubt, because 
of the developmental activities their 
hands are also full. But it does not 
necessarily mean so. ■ If the bureaucracy 
works efficiently and sincerely, it may not 
feel that the work is too much or beyond 
its capacity. What happens nowadays is, 
there is a sort of tendency to allow 
inefficiency a sort of premium, which 
does not deserve any encouragement. And 
if inefficient people enter either by the 
back-door or by the front door, it only 
adds to the number, but does not add to 
their efficiency, just as if two young girls 
each aged ten are combined together, it 
does not make one a girl of twenty. So, 
also two inefficient people do not make 
one efficient man. That is what is hap-
pening in the bureaucracy—a number of 
inefficient persons are entering. If that is 
stopped and if the bureaucracy works 
well, it will be good. After all, in a 
democratic set-up bureaucracy has got an 
important function of implementing 
Government policies. And if Government 
policies cannot be 

implemented because of shorter hours of 
work and more holidays, then India with 
all its difficulties, both financial and 
otherwise, will not be able to stand on its 
own legs, unless all the people exert in 
all walks of life. Sir, the question that 
certain hon. Members have posed only 
shows that there is a certain bias or parti-
ality in favour of the working class, 
because the word 'working class' or the 
word 'agriculturist' has got a sort of 
attraction nowadays for political parties. 
That is why irrespective of the merits or 
demerits or pros and cons of the matter, if 
we go only by slogans, then we will be 
jeopardising our economy. 

An hon. Member of the Opposition, 
though not clearly, also ridiculed the idea 
of shramdan. He just put it in a laughing 
manner. Our shram-shivirs are better than 
the concentration camps. We do not force 
the labour to work by sacrificing their 
liberty in shram-shivirs, but we want to 
appeal to them to work on a voluntary 
basis so that they will be able to build up 
a new India. This is the idea of shramdan 
in democracy. Work based on voluntary 
basis is not an idea to be ridiculed. 

SHRI BHUPESH GUPTA: On a point 
of personal explanation, Sir. I did not 
mean that. I had said so only looking at 
Mr. Avinashilingam. 

SHRI      SONUSING        DHANSING 
PATIL: If you have not ridiculed, it 

is  good.    But  the  impression  that  I 
[   got was that you ridiculed shramdan. 

Sir, the mover of the Resolution 
suggested a short-cut approach to the 
problem taking into consideration the 
Indian conditions. Hot climate no doubt 
makes a man a little uneasy when he is 
too much saddled with work. But, one 
can very well look upon the nature of the 
work. In hot days there are morning 
hours for work in the offices. 
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As far as factory labour is concerned, they 

are controlled by labour laws and there is no 
question of their being put to a disadvantage. 
There are labour laws which give them certain 
facilities taking into consideration the arduous 
jobs that they have to perform. And, since the 
hours of work of factory workers are 
controlled by law, it is no use saying that they 
will be put to hardship because there is no 
arbitrariness in labour legislation. As far as 
labour laws are concerned, the complaint from 
the other side is that there are not many 
facilities given to the workers. One may not 
agree with this approach of the other side. But 
their working hours are made quite suitable 
considering the nature of the work they have 
to perform, I think their fear is ill-founded and 
is not based on reality. 

The other criticism made was that this will 
create a demoralising effect on the services. 
The criticism was that there are two categories 
of people—one at the top enjoying every 
facility and having a very fat salary of Rs. 
3,000 to Rs. 4,000, the I.A.S. and the I.C.S. 
and the class of Lower Division Clerks or 
Assistants getting about Rs. 125 or round 
about Rs. 200. And, instead of improving the 
lot of such lower category of people you are 
curtailing their .   .   . 

SHRI J. S. BISHT (Uttar Pradesh): Why is 
the hon. Member confusing things? He is 
taking the starting salary of L.D.C. and the 
top salary of the I.C.S. and I.A.S. Why does 
he not   take   the   former's   top     salary? 

SHRI SONUSING DHANSING PATIL: I 
am only referring to the criticism made by the 
Leader of the Opposition that it creates a 
demoralising effect. That is what I am refer-
ring to.   That is not my own version. 

SHRI J. S. BISHT: The starting salary of an 
I.A.S. is only Rs. 400. 

SHRI      SONUSING DHANSING 
PATIL: I think I am not able to make myself 
clear to Mr. Bisht. I am only referring to what 
has been presented 

12 R.S.D.—3. 

to the House by the hon. Leader of the 
Opposition that this will create a demoralising 
effect unless the gap between the two is 
minimised. The question is that the gradations 
are there, and they are according to the 
capacity of the employee. Even in Russia an 
expert Engineer gets Rs. 35,000 per month 
and the lowest man gets Rs. 751-. Such 
distinctions are bound to be there because the 
capacity of each man differs. 

SHRI V. PRASAD RAO: It is a question of 
statistics. 

SHRI SONUSING DHANSING i^ATIL: I 
am talking from facts. This sort of inequality 
exists even in Russia where they make tall 
claims about equality of status. 

MR. DEPUTY CHAIRMAN: Your time is 
up. 

SHRI SONUSING DHANSING PATIL: 
Sir, the Resolution is most appropriate and 
scientific, and I think Government will be 
well-advised if they examine this question at 
an early stage. 

SHRI AKBAR ALI KHAN: Mr. Deputy 
Chairman, Sir, I support the central idea 
"underlying this Resolution. I feel, Sir, that 
some of ' the hon. Members from this side and 
the Leader of the Opposition from the other 
side have not been very fair to the learned 
mover of the Resolution. Let us understand 
what he says and let us confine ourselves and 
our criticism to that particular idea. Is Dr. 
Thomas laying down a programme of 
economic reconstruction? Is he lay-' ing down 
all the remedies that are necessary for the quick 
improvement of the economic conditions? He 
does not claim that. What he says is this: "One 
of the things that I feel is that we do not work 
for as long a time as we should". That is the 
only idea. We can say, "No. We are working 
pretty long hours. We need not work even that 
much. Let us have more holidays." That I can 
understand. But leaving    that    we    have    
taken    up 
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labour workers, factory workers, the 
unemployed, other persons and so on. With 
due respect to the hon. Members, these are all 
extremely irrelevant issues. Now, that is the 
idea that we either support or oppose. That is 
absolutely open to all hon. Members. 

The other thing that I feel is that this 
Resolution really and substantially applies to 
Government servants or to the institutions 
controlled by Government authority. 
Thousands of cultivators, thousands of 
persons working in the field, thousands of 
persons working in small industries or in the 
small trade, or thousands of people doing  
private  services .   .   . 

SHRI J. S. BISHT:   Say millions. 

SHRI AKBAR ALI KHAN: Yes, millions. 
That has nothing to do with this Resolution. 
But certainly it has its own importance 
because the Government servants set an 
example. When the country sees the Govern-
ment servant—especially high-salaried 
Government servants—working hard, 
devoting more time and showing more 
interest in the work, naturally, it sets an 
example for the other sections of the society. 
That is why I feel that the Resolution is 
absolutely in time. It is based on a very sound 
idea. 

SHRI V. PRASAD RAO: If they are 
working so hard, where is the necessity for 
this Resolution? 

SHRI AKBAR ALI KHAN: I am not 
saying that, my dear friend. Please 
be patient. What I am saying is that 
we want to work harder, we want to 
give more time to our duty. And in 
order to do that, it will be better if 
the Government servants set an 
example. So, my submission is that 
there would be hardly anybody who, 
considering the present situation of 
the Indian conditions and economic 
conditions', will say "let us not work 
for long hours, let us not work 
harder".
 
• 

Sir, all those who have been outside this 
country are struck by one thing, i.e. the 
immense hard work that is put forth by all the 
modern countries whether they belong to this 
bloc or to the other bloc. Whether it is 
England, China, the United States of America 
or the Soviet Russia, their common factor is 
"work hard and hard and hard". Let us 
understand and honestly confess that we have 
to work hard and produce more. I' am not 
referring to any particular section. One of the 
remedies is: let us have increased hours, of 
work, and for that let us curtail our holidays. 
So far as this proposition is concerned, I am 
sure all those who are interested in our eco-
nomic development, in the increased 
production and in having a better standard of 
life, will agree with the Resolution which 
refers to only one particular point which is 
very sound and reasonable. I have got great 
regards for Shri 3 P.M. Bhupesh Gupta but I 
would tell him that it is not always right to 
play that sort of game. Every time they talk of 
improvement of the conditions of factory 
labour. What has it got to do with this 
Resolution > Nothing at all, not even the 
remotest connection with, it. In view of this, I 
fully support the idea that is underlying this 
Resolution. 

I then come to another point. We-have got 
holidays mostly of a religious character, and I 
am glad that the Government of India have now 
considerably reduced the number of religious 
holidays. That is one . side. The other side is 
still there. We have half Saturdays and also 
penultimate Saturdays as holidays in certain 
places. As a first step towards reducing the 
number of holidays, I would request the 
Government to do away with half Saturdays 
and penultimate Saturdays. That should be the 
first step in this direction. 
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As regards other holidays, I would submit 

that they may be reviewed but, for the time 
being, as we stand at present, it would not be 
right to interfere with the number of holidays 
that are there. But one thing I would suggest 
in this connection also. In Hyderabad, a feudal 
State as it was then called, we never had a 
sectional holiday. So, let there be no sectional 
holiday, whether it is Christmas, whether it is 
for Sikhs, whether it is for Muslims or 
whether it is for Diwali or Dussehra, let it be a 
national holiday. Let everybody feel that it is 
his holiday and let everybody enjoy it and let 
everybody benefit by it. 

SHRI V. PRASAD RAO: In that •ase there 
will be so many holidays. 

SHRI AKBAR ALI KHAN: But, Sir, I am 
not saying that all these holidays should be 
there. You will remember, Sir, in Hyderabad, 
if the Nizam got a son, he used to declare a 
holiday. That was the practice there and as 
students we used to be very happy. 

SHRI BHUPESH GUPTA: Then, how many 
holidays you had in that way? 

SHRI AKBAR ALI KHAN: Whatever the 
number was, we have reduced it very much 
now. I feel, Sir, that so far as these religious 
holidays are concerned, let there be »ational 
holidays and not sectional holidays. 

Apart from these ideological things, I also 
feel that giving a sectional holday, to say, 25 
per cent, or more or less of the staff, is not 
conducive to efficient working. Suppose there 
are 25 per cent, of one community who are 
given a sectional holiday. The work stops. 
The work does not move. Even those who go 
to office, they do not put their mind into the 
work and thev often say that this file concerns 
that man and that man is on holiday. That is 
why sectional holidays  should stop. 

Now, Sir, the last thing that I would submit 
is that it is true that we want to improve 
efficiency but that can be done not only by 
working for long hours. We have the 
experience of the people who sit and talk 
indifferently in the office most of the time. 
They do not work efficiently even for two 
hours. Regarding that, there are other 
considerations but one thing which I submit-
ted during my Budget speech, I would like to 
submit again for the consideration of the 
House and the Government. Let us not follow 
blindly the European countries so far as the 
timing of work is concerned. I am sure that 
the work will improve, efficiency will 
improve, output will increase, if we sit from 7 
in the morning till one in the afternoon. The 
rest of the afternoon let everybody have off, 
let them enjoy and let them improve their 
health. That is a very fundamental thing. We 
are following this 11 to 5 business because it 
is in England. No other justification is there, 
neither climatic justification nor any other 
justification is there. So far as improvement of 
efficiency is concerned, I would suggest this 
for the consideration of the Government. -So 
far as increasing of the hours of work and 
cutting down of holidays are concerned. I am 
one with Dr. Thomas and I would begin with 
cutting out half Saturdays and penultimate 
Saturdays. 

I thank you, Sir. 
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SHRI SANTOSH KUMAR BASU: 
They are giving holidays to themselves. 

SHRI DEOKINANDAN NARAYAN: 
Yes, even to themselves. 
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SHRI V. PRASAD RAO: Mr. Deputy 
Chairman, our Doctor from Kerala, the land 
famous for many specific cures, has suggested 
a panacea not only for stimulating and re-
generating our economy but also, according to 
him, for rejuvenating the old people. Very 
good. (Interruption), I do not think anything 
about its biological aspect, but still let us 
examine the basis on which the •whole of his 
argument is based. 

As a learned Doctor, he has quoted so many 
figures to prove that for more than 35 per cent, 
of the days the Government employees are 
having no work. In one State, according to 
him, the employees are working only for 41 
per cent, of the days, that is, for less than half 
of the year— is that what he said? 

DR. P. J. THOMAS: It is just the contrary. I 
said that at least for 41 per cent, of the days 
they are not working. 

SHRI V. PRASAD RAO: Then I stand 
corrected. For 41 per cent, of the days they are 
not working. If that is the situation that is 
obtaining actually, then it is really a serious 
problem. But, Sir, actually it is not a fact. 
Irrespective of the number of holidays that are 
put on the paper, the plight of the N.G.O. is a 
well-known truism, immortalised by that 
literary piece which is also staged in so many 
places. The "N.G.O." has become very 
popular because it very truly and realistically 
portrays his life, his ambitions, his trials and 
tribulations and his work as a non-gazetted 
officer. What is his plight? It is not a question 
of the one hundred holidays he is enjoying.   
The fact 

is, whether it is a holiday or non-day, whether 
it is a working hour or non-working hour, he 
could never get over those files with which he 
is burdened. I think many of my hon. friends 
have seen the old picture of Charlie Chaplin, 
"Modern Times", showing how the work was 
speeded up and all those things. There, man 
has become an automaton and has become so 
much conditioned to that kind of work that 
even when he is not actually working the 
instinctively does nothing but those 
movements which he was doing in the factory. 
So also a non-gazetted officer today employed 
in a Government office, say like a Taluka 
Kutcherry or a Tahsil office, is a typically 
mechanical person who will be with his files 
holiday or no holiday, Sunday or Saturday, 
and not only that, he even carries them home 
and tries to put in his work there. The actual 
fact is that in spite of this number of declared 
holidays he is doing more than the work that 
is expected of him. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI (Madras): Office files are not 
allowed to be carried home. 

SHRI V. PRASAD RAO: Today the files 
have accumulated so much that even the 
officers themselves carry them. Not only they 
carry files home but they also ask the subordi-
nates to finish their work, and as they canont 
finish their work within the specific office 
hours allotted, they have to carry files home. 
Any person who is acquainted with the Gov-
ernment officials can very clearly clarify the 
position to the hon. Member who has 
questioned me on that fact. If she is not 
satisfied, let her stand outside the Secretariat 
after office hours and let her examine for 
herself whether the officers themselves carry 
files with them so that the work could be 
finished. It is only the confidential files and 
important files that could not be carried home. 
They certainly carry home the other files and 
finish the work.   This is the state 
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■of affairs even as far as the Government 
employees are concerned. 

Then, Sir, the position of the ordinary 
industrial employees, agricultural labourers 
and others, and the state of affairs that is 
obtaining there have been very well explained 
by some of my friends like Shri Deokinandan 
Narayan. Is it a fact that our Indian labourer is 
enjoying enormous leisure which could be put 
to practical and productive use? Is it a fact that 
the amount of time that is being taken by our 
Indian labourer to produce a particular thing is 
so much that it could be reduced and the work 
could be speeded up? Does it stand scrutiny of 
facts? I can give some instances of such 
industries with which I am acquainted. Take 
for instance the Singareni collieries, one of the 
State-owned collieries in India. There with 
5,000 workers we were producing not more 
than 8 lakh tons of coal in the years 1946 and 
1947. Today with only an addition of 2,000 
employees they are producing nearly 26 lakh 
tons of coal. It is not because more rationalised 
methods are adopted there, that this extra coal 
is being produced. It is not by extra mecha-
nisation we are producing coal. In fact, it is 
only one pit there, out of the nine pits that are 
working there, that is mechanised. But in all 
the other pits it is manually that the coal Is 
extracted and the method of transportation is 
the same. By the addition of only 2,000 
workers, the production is not only doubled, 
when compared with 1946, but it is trebled. 
What do we find here? It is not the the worker 
working less, but the workload on him has 
increased. That is the reality today. While 
production has increased enormously, neither 
the complement of workers nor the real wages 
have gone up. That is the reality today. It is not 
that the working hours are less. So also, if we 
take other industries, the same picture obtains. 
To say that we are having enormous time for 
our workers and our employees are having 
plenty of time that could be cut down and their 
holidays    could    be    done 

away with, is not a proper picture. Though on 
paper so many holidays are there, actually the 
number of holidays that are enjoyed by these 
people is much less than that what is there on 
paper. This is today's reality. So also, in the 
Government departments the work has 
increased so much actually. The complement 
of employees that discharge this work, if we 
take into consideration the increase, is not 
commensurate with the work that has 
increased. That is why the burden of work has 
increased. So, I do not think that there is a 
specific and clear case that our employees are 
working much less than what they can do. 

Then, Sir, what will happen if we decrease 
or cut down the number of these holidays? It 
is a well-known saying that one can bring a 
horse to the tank, but twenty cannot make it 
drink. You may force his physical presence at 
a table, but you cannot extract that inspiring 
work from that particular person, however 
much you might force him to do that. So, it 
will not help much. 

Then, Sir, so many friends have brought in 
the example of China and the Soviet Union 
and, though not in so many words, have 
clearly stated: How is it that our communist 
friends adopt double standards? While in 
China they goad the workers and employees 
to work more, how is it here in India they 
plead for less number of working days? Is it 
not a contradiction? That is how very 
challengingly some of the hon. Members have 
posed    the question. 

SHRI D. P. SINGH: We do not find it 
difficult to understand. 

SHRI V. PRASAD RAO: I know that there 
are some friends who pretend to understand 
and never understand things or deliberately 
misunderstand things. I shall come to this 
question presently. Why is it that those people 
are forced to work, why is it that those people 
work to exhaustion in China? Why cannot we 
force such  a  state  of  things here?    I  can 
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take only our own Indian example where the 
workers also did work with enthusiasm, did 
work even extra hours and did increase the 
production and the target set for them by thirty 
per cent, more, and that is the case of 
Hindustan Machine Tools. What has happened 
here? Why is it that workers in other places 
are not enthusiastic? Why is it that in this 
particular company, which is a State-owned 
undertaking, the workers came forward with 
enthusiasm? The simple reason is that the 
workers are associated with the management. 
They are given a share in the management. 
That is why the target of production is not 
only fulfilled, but over-fulfilled. That is the 
reason why, if I have understood it properly, it 
is leading the working class in China and the 
Soviet Union to raise production to higher and 
higher levels. Here a worker in a private 
industry is not feeling that it is his industry, 
while the Government here is allowing these 
capitalists to expropriate the major share of the 
earnings. What incentive can you expect from 
the side of the workers to produce more than 
the target? A period of despondency is coming 
here. He feels that even if he works more, 
even if he works longer hours, even if he puts 
in voluntary labour, it is going to be 
expropriated by the capitalists, whereas in 
Socialist countries, in China or the Soviet 
Union or in other Socialist countries, the 
worker feels that whatever extra labour he is 
putting in is going to benefit him positively 
and none else. If this fundamental reason is 
not understood, nobody  can help it. 

Then, Sir, even in regard to the question of 
agriculture, if the tenant feels that it is his own 
land, if the agricultural labourer is assured that 
the land is his own,, certainly he will cut short 
many of the holidays and work very hard on it, 
for the simple reason that it is his own land 
and whatever he produces will be to his profit.    
Even in the case of Govern- 

ment employees the Government fails to 
impress upon the Government employees that 
this particular Government is working to their 
benefit. Certainly, it can never generate— 
leave alone re-generate—that enthusiasm 
which is necessary to get that extra work out 
of those people. It is not by Resolutions that 
we can generate such enthusiasm. It is not by 
statutory methods that we can get that smile, 
that cheer, from the employees and workers to 
put in extra work and to forego the holidays. It 
is the voluntary inspiration that should come. 
It is the voluntary urge and zeal among the 
workers and employees that should come and 
that would come only when the Government 
make them feel that it is their own 
Government, that it is their own State and it is 
for their own benefit the whole machinery is 
working. Unless that basic factor is there, it 
will not help. (Time bell rings.) One minute 
more, Mr. Deputy Chairman, and I am going 
to conclude. 

I am very glad that so many Members found 
it very enthusiastic to forego the holidays. I 
find that there is enough enthusiasm in this 
House. If we were to organise a voluntary 
brigade of some of the Members of Parliament 
to undertake some work, at least a minor 
project, if not a major one, the work can be 
completed very quickly and successfully and 
we will be canalising all the energy and 
enthusiasm for productive purposes if possible 
under the leadership of Dr. Thomas. 

SHRI M. GOVINDA REDDY (Mysore): Mr. 
Deputy Chairman. I agree with the hon. Mover 
that if we out down the number of holidays and 
consequently increase the number of working 
days the labour output will be more and the 
labour in the factories will produce more goods 
so that the national wealth is increased. I share 
the enthusiasm and the vehemence of my hon. 
friend, Mr. Avina-shilingam Chettiar, that in an 
economically backward country like India, 
every-one    has to give of his best ta> 
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the country and everyone must work 
hard to see that the national wealth 
of the country increases, but with all 
that, Sir, I do not think this Resolu 
tion is acceptable taking the social 
conditions in society and the economic 
conditions of the employees into 
consideration. Comparisons     were 

made, with the Western countries and the  
Socialistic countries.    It is     said that 
comparisons are    odious and in this  case  
certainly  comparisons     are not  proper  
for  this  reason  that  the service 
conditions in India differ from service 
conditions either in the Socialistic  
countries     or in  the     Western countries.    
For one thing, the service conditions   are   
regularised     in     the West as well as    in 
the    Socialistic countries.    An officer    
comes at    the fixed time,  that is,  he 
comes     at  10 A.M., if the office hours   
are from   10 A.M.  to 5 P.M.  and he goes 
'on after 5 P.M. if he has work to do but 
does not expect any  other    employee    to 
either come before    10 A.M.    or    sit 
beyond 5 P.M.   The head of a department 
there will not    expect his subordinates  to   
either  come  before  the appointed  time  
or  sit     beyond     the time   fixed.   In 
India, Mr. Prasad Rao is  perfectly   correct     
when   he   says that  our  officials  work  
beyond     the working hours.    Most of    
them work during holidays too but that is 
because of our peculiar    conditions.    In    
the Western  countries,   it  is  very  rarely 
you find the executive duties coupled with 
administrative or clerical duties but here 
most of our officers have to be partly     
executives     and     partly clerks.    For 
instance, a Collector    or a Mamlatdar 
goes out on tour for    a few    days and 
then comes    back    to his  office  to find 
files     lying on his table.   He has to 
dispose of them and the pressure of work 
is so great that for   disposing of all this 
work he has to sit beyond office hours or 
even on holidays and naturally he has to 
send for the clerk.    Even    if it is a holi-
day, the clerk   has to come. There is 
nothing wrong in  that     because the work    
of    the    country   has    to    go on.      So,    
the    conditions    of    work here are not 
so regular    as in    the 

, West. That is point number one. We 
cannot insist on our officials not working 
on holidays or after working hours as 
otherwise things would go wrong. Taking 
the conditions prevailing in India, the 
present pattern that we have got is 
consistent with those conditions. One has 
to sympathise with the low paid workers 
who have to work beyond the office 
hours and even during holidays. 

The  other point is that     economic 
conditions are different.   The average 
worker in the West is not    bothered with 
anybody except his    wife    and children.   
Even if it is a brother or a mother, he or 
she just drops in and will not even be 
offered a cup of tea and they do not expect 
it also,    but here in India, all of a sudden 
half a dozen relatives will pounce upon 
him and eat away the poor man's half   a 
month's    earning.   This    means    that 
such  low  paid  employees     have     to 
earn something else besides his salary on 
holidays.    Apart from the    difference in 
the economic conditions, there are no 
recreational facilities here    as-, obtain in 
the Socialistic countries    or in the 
Western countries.    Especially in the 
Socialistic countries, they have such a 
pattern as induces the workers to work 
beyond the working    hours. Facilities are 
also provided for giving them recreational 
facilities. They have regular established 
places of    recreation but the poor worker 
here in India has no time for recreation and    
the opportunities are    also    very    little. 
When he has number of children, he has to 
go home and attend to them. It is said in 
the case of people living in cities  like 
Bombay and    Calcutta where they have to 
cover  18 or    20 miles for reaching the 
offices that they have to leave their homes 
before their children get up and by the 
time they reach back home the children    
have slept so much so that the children do 
not know who their father    is.     Of 
course, this is said in a    lighthearted 
manner but there is force in it.   They get 
one holiday on Sunday and    because they 
work hard    for the    six days—most of 
the Saturdays also they work—they go to a 
club to play cards. 
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I do not approve of this but I do sympathise 
with them but the point is that the children 
have very little opportunity of seeing who the 
father is.   It is said of so many employees. 

SHRI J. S. BISHT: Well, this longdistance 
travel happens in London and New York also. 

SHRI M. GOVINDA REDDY: But there the 
wives take care of the children and the wife 
and the husband go out together in the 
evening. Here, our conditions are different and 
the conditions of employment also are quite 
foreign here so much so that it is very difficult 
for employees to be satisfied in regard to all 
their wants with the emoluments that they get. 
It is true that even within the present working 
hours if the employees can give their best 
towards economic prosperity, the condition of 
the country will be improved. I agree that 
under the existing conditions we are not 
getting the best out of our employees but there 
are so many reasons for this. Climate is one. 
Many of the friends who talk of the West and 
the work that is being turned out, the higher 
output there, do not realise that under our 
exacting climatic conditions it is very difficult 
for a worker to sit consistently for a long time. 
Naturally, for the given number of hours, the 
labour output here is much less than what is 
available in the West and so, it is no 
justification for us to plead that because they 
are working for so many days we should also 
work for a similar number of days. 

I am not going to repeat the various reasons 
given, including the reasons about religious 
festivals. Taking all these considerations into 
account, I think the present pattern of holidays 
is quite proper and quite good and as long as 
things do not change, as long as we do not 
create conditions as would create the zeal—for 
instance, the zeal in the case of an employee in 
;a  Socialistic country and    the    high 

sense of duty in the case or an employee in the 
Western countries— amongst the workers, we 
should not disturb the present pattern of holi-
days. 

SHRI B. N. DATAR: Mr. Deputy Chairman,  
.   .   . 

SHRI J. S. BISHT: I also wanted some time, 
Sir. 

MR. DEPUTY CHAIRMAN: After the 
Minister. We are not closing the debate. 

SHRI B. N. DATAR: Sir, the Resolution that 
is before the House is worded in a very wide 
manner and that is the reason why some hon. 
Members considered that it was confined 
more or less to public holidays in the offices 
and my hon. friends opposite had in view the 
public holidays in respect of industrial 
concerns of the Government. Thus, there was 
a certain misapprehension. The question has to 
be considered in all its aspects in the first 
instance, so far as public holidays in 
Government offices are concerned, and, 
secondly, so far as public holidays or the 
holidays that are given to workers especially 
to industrial workers. That is why there was 
some misapprehension on the part of my hon. 
friend, Shri Deokinandan. He wanted to know 
why the expression "... seriously hinders quick 
economic growth . . ." had been used by the 
hon. the Mover of the Resolution The hon 
Mover had a wider view when he described in 
this particular Resolution the need for a drastic 
reduction not only in the case of public 
holidays in offices, but also in respect, if I 
mistake not, of the holidays which are given in 
industrial concerns. That is the reason why he 
has used this expression "seriously hinders 
quick economic growth". 

4 P.M. 
Now, I should like to deal first with the 

holidays in offices. So far as this question is 
concerned, we have got in the first instance a 
point which should be noted very well.   The 
whole ques- 
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tion of public holidays is now before the 
Central Pay Commission. They are seized of 
this matter and when their report is before the 
Government, naturally both the Houses of 
Parliament and hon. Members will have an 
opportunity to discuss the whole matter and 
the Government also will consider Iheir 
suggestions with the respect that they deserve. 
Therefore, in the first instance, I would point 
out to the hon. sponsor of this Resolution that 
the object that he had in view has been more 
than satisfactorily fulfilled by the very 
detailed discussion on the floor of this House 
in the course of this day. A number of hon. 
Members have pointed out the various impli-
cations. Some hav suggested that there ought 
to be a smaller number of holidays; others like 
my friend here have suggested that the 
number that has been fixed either by the 
Government of India or by the various States 
is fairly satisfactory. 

So far as this question of holidays in offices 
is concerned, Government took into account a 
number of points that had to be fully noted. 
Now before I deal with all these points, I 
would agree with the object or the principle 
that the hon. Mover has in view. He desires 
that there ought to be a greater output so far as 
productivity is concerned in our various 
concerns. Secondly, in regard to Government 
offices, he desires that there should be a 
greater out-turn of work by Government 
employees. About this particular desire or 
motive of the hon. Mover, we are one with 
him and Government has always considered 
this question and it will again consider the 
whole question when we have before us the 
report of the Central Pay Commission bearing 
on these points. 

Now, subject to this, I should like to point 
cut the various circumstances why the 
holidays have been fixed in the number that 
we have either at the Centre or in the various 
States. If we analyse the holidays, we will 
find that so far as the Government of India is 
concerned, they have got 23 holidays for the 
whole of the year. In 

12 R.S.D.—4. i 

West Bengal, they have also got 23 holidays. 
In Delhi, the number is 25, two more than 
what the Central Government have, in view of 
certain local conditions obtaining in the Delhi 
Territory. In Punjab, originally the number 
was 31. That number has now been reduced 
and I shall be pointing out how it has been 
reduced and how a new experiment is going 
to be tried in the State of Punjab. 

Now, the various State Governments 
naturally had to take into account the local 
conditions. My hon. friend, Shri Patil, stated 
that there ought to be uniformity and co-ordi-
nation so far as the fixation of holidays is 
concerned. My hon. friend, Shri Deokinandan 
Narayan, was perfectly right in pointing out 
that such uniformity we cannot have because 
e nditions are different, and therefore, there 
ought to be some holidays which are general 
in respect of all the States and some which are 
particular in thr> local conditions that obtain 
in the various States. Therefore, barring 
absolute uniformity, you will find that there 
are some holidays in this list of holidays 
which have national importance. We have 
Mahatma Gandhi's birthday; we have got the 
15th of August—achievement of 
independence —and we have got the Republic 
holiday. Thus, you will find that there are 
certain holidays which are of all-India 
importance from the modern point of view. 
Then secondly, there are certain  .   .   . 

SHRI BHUPESH GUPTA: All holidays are 
Republican holidays. 

SHRI B. N. DATAR: . . . which have, to a 
large extent, a religious significance also. This 
religious significance has also to be 
maintained, because in India we have got citi-
zens professing different faiths and secondly, 
this particular aspect has to be taken into 
account in the context of the circumstances 
that have arisen. They are religious to a 
certain extent. But may I point out that they 
have also a social importance? That also 
should  be taken into  account.    Take 
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the Holi holidays or ether holidays. The reli-
gious part of it might be there to a certain 
extent so far as the orthodox sections are 
concerned. But it is more a social holiday 
meant for the purpose of general relaxation. 
That is why, though they appear to be reli-
gious, they have more of a social aspect and 
therefore these holidays have been fixed. In 
regard to these religious holidays, it might also 
be noted that they are on a larger view not 
necessarily confined to any one particular 
community. Therefore, a sense of cohesion is 
also likely to arise as a result of these various 
holidays. Secondly, in fixing these holidays, 
just as the Government have to take into 
account the question of as much output of 
work in office and elsewhere as possible, 
similarly they have also to take into account 
the bearing of these holidays on the 
convenience or the inconvenience of the 
public. A number cf citizens have to go to 
offices, have to deal with office matters. 
Sometimes, they receive intimation or notice. 
For example, there are certain persons who 
have certain social or religious obligations to 
go through on these days and if they are called 
to offices on those particular days either at the 
place where they live or more often- at the 
district headquarters or at the capitals, then 
naturally difficulties would also arise so far as 
these persons are concerned. Therefore, after 
taking all these, the number of holidays has 
been duly fixed. 

Then it was contended by a number of hon. 
Members that the number of holidays in India 
is very large. Now, I am not here going to 
justify the exact number that we have, because 
I have already pointed out that we shall con-
sider the whole question after we have 
received the report of the Central Pay 
Commission. But let us try to understand what 
the position is in other countries also. I have 
got here certain material which would show 
that the condition in those other countries is 
not exactly' as it has been pointed out or 
painted by certain hon. Mem- 

bers. It is true that ordinarily tne number of 
public holidays is smaller, but there are other 
facilities given to the staff. For example, there 
is compulsory rest for a few days every year 
by rotation. That is a question which has to be 
taken into* account. And there is a lesser 
number of office-hours. We have found out 
what the conditions are in the United 
Kingdom, and it appears that there, in London 
in particular, they work five days in a week. 
On Saturdays and Sundays they do not work 
at all. This factor has also to be taken into 
account. 

Coming to India, so far as the High Courts 
and the Supreme Court are concerned, I 
imagine they have Saturdays as half holidays. 
They do not sit as a court on that day but they 
have other administrative work or the work of 
writing judgments. But in England, London in 
particular, they have two days off. As I shall 
be pointing out, in Punjab they have the 
winter session, which is a longer session, and 
the summer session. There they have both 
Saturday and Sunday as off days, to which I 
shall be making a reference very soon. It 
means Saturdays and Sundays are their closed 
holidays every week though their working 
hours are from 9 a.m. to 5-30 p.m. with an 
hour's break for lunch. 

Here also, Sir, in the offices we have fairly 
longer working hours. The fact, however, 
remains that they have many more closed 
holidays than in the rest of India. Thus, you 
will find that there are other circumstances 
also which have to be taken into account. 

Even for the Central Government servants 
working in the offices, some hon. Members 
made certain statements which are not 
necessarily correct. To a certain extent they are 
unfair. Now, may I point out that our 
Government , servants in our offices are 
working very energetically, especially after the 
achievement of independence? May I tell the 
hon. House that they are working very 
zealously as a whole? An hon. Member 
suggested that the output in the offices is small. 
May I point out,  Sir,  that we    have     been 
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taking every step to see that the output is 
more, that there is greater efficiency and 
greater attention paid to the office work, 
especially to the dispatch of all work before 
the people? What has happened after indepen-
dence naturally is a circumstance. Those who 
criticise our present officers should also take 
into account what has naturally happened 
after independence. Our people have become 
naturally more critical now. It does not mean 
that there has been any lowering down of 
efficiency in respect of our offices. .As the 
House is aware, we are trying our best tcr see 
to it that during the office hours all the work 
that is entrusted to our officers is completed 
as expeditiously as possible. 

Some hon. Members made a refer 
ence to a number of cases. But, as we 
go up we find that our officers have to 
work even beyond office hours, either 
in the office or at their homes, other 
wise the whole work cannot be com 
pleted. The work is so pressing and 
at certain times, Sir, this pressure is 
so great that in spite of their working 
all the time from 10 to 5 they cannot 
finish     it. A    mechanical     obser- 
vance has certain values. But in addition to 
the mechanical observance of this time 
schedule, we have also to take into account 
the fact that our officers have to carry out 
work of a higher type in quality. It is more of 
a brainy nature than the ordinary work 
because we have got now a larger sphere for 
public work, especially when we are 
attempting to have a welfare State. That is the 
reason why at a number of stages our offic 
have been invested with discretion to carry 
out the work, to have full initiative so far as 
that work is concerned. Therefore, Sir, I 
would point out to the hon. House that this 
aspect of the question, viz. that the work is not 
necessarily a mechanical work—to a large 
extent it is one of initiative, and, as I said, a 
lot of brain work has to be there behind the 
making of the plans, behind the execution of 
these plans—has to be taken into account. Of 
course, there might be a number of persons 
who may not be working    as 

zealously as we desire them to do. But I am 
confident that with the Schemes that we have 
been implementing all along, the qualitative 
output as well as the quantitative output 
would be far better. 

So far as Punjab is concerned, I agree with 
what the Chief Minister of Punjab, Mr. Pratap 
Singh Kairon, has That is an objective which 
all of us should keep before ourselves, viz. the 
aim of eliminating delays. That is the thing, 
he said, they have always been doing. The 
procedure that We are following here, viz. the 
Organisation and Methods under the 
Government of India, is being followed in a 
number of States. And this is what the Chief 
Minister of Punjab stated. He further said that 
a poor country like India needs hard work and 
shedding of false notions of rest and leisure. 
That is what he stated when he announced the 
new scheme. 

So far as his scheme is concerned, may I 
again point out that the scheme is confined to 
the Secretariat and other Punjab Government 
offices? From what I find before me, it does 
not deal with holidays in respect of industrial 
concerns. What was done in respect of Punjab 
may also oe noted here. We are all watching 
that experiment with great interest because 
they have taken a new step. If that State is 
really successful in its scheme, then we shall 
be happy to consider it even far the Govern-
ment of India offices. 

So far as we are concerned, there are some 
aspects which should be takan into account. 
The number of public holidays-r-the number 
of public holidays in the Government of India 
is 23—need not necessarily be considered as 
very large. Now, apart from the question of 
these holidays, some hon. Members brought 
in the question of leave—casual leave or 
earned leave. Now, the number of days of 
such leave is not so large as some hon. 
Members would have the House to believe. 
So far as the Government  of India are 
concerned, Sir, 
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we are having 15 days' casual leave and 33 
days' earned leave in the course of one year. 
Altogether it comes to 48 days. Some 
calculation has been made by the Punjab 
Government, but I may point out that all our 
officers do not necessarily exhaust all this 
period. I know a number of cases, especially 
at higher levels—where our officers have not 
availed themselves either of earned leave or, 
even in some cases, of casual leave for years 
together. That itself is a problem. I remember 
at least of two or three very highly placed 
officers who had not gone on any leave, even 
for a single day, during six years. Therefore, 
we should not proceed on the footing that all 
these one lakh of officers would go on leave 
for 48 days in the year. There are exigencies 
of service—especially when the work is very 
important—when we often request the officers 
not to go on leave, or to go on leave only for a 
shorter period. Therefore, Sir, the calculation 
of actual working hours is a matter which has 
to be considered. It would not necessarily be 
so large as some hon.     Members   have   
suggested. 

Then, what has been done in Punjab is that 
they have fixed the yearly period of work into 
two divisions: one is known as the winter 
division, it is from September to April; and 
the other is the summer division, it is from 
May to August. So far as the former is 
concerned,—I am pointing this out to show 
how even there certain considerations had to 
be taken into account and the Punjab Gov-
ernment have rightly done so—you v/ill find 
that the offices will work from 9 a.m. to 5-30 
p.m. with half an hour's break for lunch and 
this is the point which should be particularly 
noted, "Saturdays and Sundays are off days". 
That means that the whole of Saturday and 
the whole of Sunday would not be working 
days at all. Now under the Government of 
India and in some other States, so far as 
Saturdays are concerned, they are generally 
half holidays. Therefore, when the Punjab   
Government   drastically     re- 

duced the number of 'holidays, they had also 
to take into account the fact that five days 
continuous working, and working from 9 A.M. 
to 5-30 P.M., means about 8 hours' work every 
day, because half an hour is excluded. So, 8 
hours' work in an office everyday is bound to 
bring about a lot of strain, and that must be 
physical strain and intellectual strain also. 
Therefore, the Punjab Government must have 
considered it necessary that at the end of five 
days' hard work, there ought to be two days 
off. That factor also should be taken into 
account, and in expecting our officers to carry 
on their work the human aspect should also be 
taken into account. The human aspect is—to a 
certain extent we are a machine, no doubt—
that we are not only a machine. Mechanically 
we have to carry on but in addition to 
mechanical work all our officers, it has to be 
understood, have to exercise their intelligence 
to the largest extent and, therefore, one is 
likely to feel fatigue, especially when there is 
continuous work for eight hours every day and 
for five days in a week. That is the reason why 
they must have done it. 

So far as the summer division is concerned, 
it is from May to August. The offices would 
be meeting from 7 a.m. to 1-30p.m., and no 
lunch interval with only Sunday as an off day, 
because the number of hours is reduced so far 
as the morning session is concerned. 
Therefore, Saturday would be a full working 
day. There are some States where not all the 
four Saturdays are working days. Penultimate 
Saturdays, as one hon. Member has pointed 
out or the ultimate Saturdays, as another hon. 
Member has pointed out, are either full 
holidays or they are generally half holidays. 
Therefore, considering all these circumstances 
the Punjab Government have proposed to start 
on a new experiment. Let us wish well of 
them We shall certainly be guided by the 
experience that they gain. We shall naturally 
be guided by the views of the Central Pay    
Commission.    They 
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will take all these circumstances into account 
and I am quite confident that as time goes on, 
our efficiency will increase and our output in 
the office work  also will  increase. 

The hon. the Mover has not specifically 
referred to the office work but he has brought 
in the expression "seriously hinders quick 
economic growth". Probably, he had in his 
mind—it appears from the wording of the 
Resolution—the holidays in industrial and 
other concerns and business houses rather 
than in the offices. But the office work also is 
very important. There ought to be more 
dispatch and a larger output so far as the 
disposal of office work is concerned. There-
fore, that factor also has to be taken into 
account. That is, Sir, so far as the public 
holidays in the offices are concerned. 

Besides Punjab, there are other States also 
which are coming in. In Madras, I understand, 
they have also reduced the number of holidays 
so far as their offices are concerned. The U.P. 
Government also have recently taken a 
decision and the number has been reduced to 
a certain extent and there they have given 
what is known 'block holidays' during certain 
sessions, so that people can go out and have 
rest for a longer period. It B not possible for us 
to think along these lines. Then the U.P. 
Government also have now been having a 
fairly smaller number of hours than what they 
once had. Once, I believe, the number was 
nearly 35. That number has also been reduced 
and everywhere attempts are being made to 
rationalise, as some hon. Members suggested, 
the question of holidays The holidays by 
themselves should not be taken but they 
should be taken in the context of the whole 
work, as some hon. Members on this side 
have also rightly pointed out. 

Now, in respect of industrial cor-cerns, Sir, 
I speak subject to correction, the number of 
put lie holidays is not so large as we have in 
the various offices. 

SHRI BHUPESH GUPTA: You are quite 
right. 

SHRI B. N. DATAR: So, the number of 
holidays is not so large there and the matter is 
governed by certain rules so far as labour is 
concerned. You are aware that they have got a 
certain system according to which so many 
hours of work have to be put in in the course 
of work. Now, that question is there. But the 
question of public holidays is not so 
important there or a crying need there for 
immediate consideration or attention as the 
question of public holidays in the offices. 

Sir, the question has to be taken into 
account fully and I agree with the object that 
the hon. the Mover has in his mind that in 
respect of our industrial concerns, there ought 
to be larger economic productivity. So far as 
the offices are concerned, there ought to be a 
larger ont-turn of wo'« and more expeditious 
disposal oi work. So. these are the two objec-
tives. So far as these two objectives are 
concerned, I would point out that the hon. 
Member's purpose has been more than 
sufficiently served and I am quite confident 
that inasmuch as the Central Pay Commission 
are seized of this affiair, they will also with 
great usefulness and utility examine the 
various points that the hon. Members from 
both sides of the House have raised. I am 
very happy that there has been such a 
discussion. It will be of great help to the 
Central Pay Commission to make proper re-
commendations. 

In view of this, I would request my hon. 
friend. Dr. Thomas, not to press this motion 
at aii because nis purpose has been served 
and I would not l:ke to have this particular 
motion rejected. 

SHRI AKBAR ALI KHAN: Then why not 
accept it? 

SHRI B. N. DATAR: It is ' very difficult to 
accept it at this st^ge. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI:    Sir, I have great res- 
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pect for our learned Doctor, Dr. Thomas, and I 
speak with a great deal of hesitation on this 
Resolution. But all the same, while going 
through the Resolution itself and while listen-
ing to the various speakers, I find that the 
Resolution is rather vague and whether it is 
comprehensive enough or it is narrow, is not 
very easily seen. As our Minister has pointed 
out, a doubt has arisen in the minds of the 
Members as to what exactly, which aspect of 
work, it has reference to. So, I will not dwell 
upon that aspect but I would submit, with due 
respect to the Doctor, that these are the days 
when it is the fashion to find simple solutions 
for mighty and complex problems in life. This 
is a very complex problem—I mean the 
problem of economic growth of our country—
and it has to be viewed from various angles, 
not merely from the angle of merely cutting 
down the number of holidays that a worker 
enjoys in whatever fields of work he might be 
working. Then, on the top of that, to compare 
our country with other countries also, I wish, 
this practice would grow less and less because 
unless we have studied and analysed the 
various factors that have gone into the making 
of other nations, and me efficiency of 
production which is the result of the education 
and the training of those workers, I do not 
think we can compare our country with other 
countries. Our social background, our 
economic background, our history, our 
tradition, etc. are absolutely different from that 
of other countries and when we plead for effi-
ciency in our own plan of life, we need not 
quote other countries. We can aim at 
efficiency as standard of achievement. It looks 
as if we have not been efficient in the past or 
we are not efficient at the present time. There 
are various factors that stand in the way of a 
greater out-turn of work, as has been pointed 
out, in the offices and a greater production in 
agriculture and industry. These factors, as a 
scientist—and I am sure our Dr. Thomas is a 
scientist—I    thought   he 

would have analysed before    framing this 
Resolution. 

SHRI N. M. LINGAM: He is only an 
economist. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: I do not know why he has 
neglected the social and spiritual background. 
I, as a woman, plead for the promotion of all 
that ^is socially and specially worthy in our 
community, in our nation and all that is 
spiritually great in our nation, and, therefore, I 
would appeal to Dr. Thomas and to the Pay 
Commission not to tread upon these things 
without thought because the whole scheme of 
our education, the whole progress of our 
civilization will be marred if you  are  going    
.    .    . 

SHRI AKBAR ALI KHAN: You want more 
holidays? 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI ... to cut down our religious 
holidays, our customary conventional 
holidays. I tell you these are holidays not in 
the sense that the children or people go back 
and lean and just have rest in the sense of 
"rusting". They are full of other activities and 
those who have studied psychology would 
point out that if you want efficiency of work 
in any direction, you will have to have this 
relaxation, a change of activity. This kind of 
possibility for recreation in a way is congenial 
to the community and that is vex-y important 
for promoting efficiency. Therefore, I would 
plead that these holidays are not cut down at 
all. As a matter of fact I would like to point 
out here a simple thing that we had learnt as 
children in our schools. You have talked about 
the Tate and speed of work. But what we want 
is also quality and above all the idea that you 
place before all, our devotion to work, our 
intensity, our continued application to it in 
spite of everything. If you create conditions 
for a person to have that ideal before his 
vision, then you simply cannot stop him from 
work or turn out the most interesting things in 
life. The "saying is: "All work and no play" 
impairs efficiency and    zest 
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for  work  and   "makes  Jack  a     dull boy." 

"Work while you work, 
Play while you play; That 

is the way 
To be happy and gay. All 

that you do, 
Do with your might; 

Things done by halves, 
Are never done right. 

Moments are useless, 
If trifled away; So,  work  while  

you work, 
And play while you play." 

And then whatever you undertake, you do it 
with all your might. 

"One thing at a time, And that done 
very well— 

Is a very good rule, As many  
can  tell." 

These  are  the little  simple  axioms of life 
with regard "to work    and recreation     that   
are     being     inculcated    in    the    school    
children.    What is   happening   now?    You    
say   that your officers  are not putting in    the 
greatest out-turn.   In this Parliament, every 
day hundreds of questions  are being asked of 
this and that and the questions  refer not only 
to the previous year but to several years back. 
You ask them because you want them, in the 
final analysis, for enabling this democracy to 
function.    So, we    are asking those questions 
but what does it mean?    All the officers    
concerned, all the Departments concerned,     
are humming like bees day and night to 
provide  answers.    Is  it  any  surprise then   
that   they     cannot    have      any recess and 
that they work even    at night  and  you  say  
about files being carried  home?     Instead  of^ 
analysing the factors  that  would  bring     
about, efficiency,  you  are  creating  the  con-
dition for those workers for not being able to 
concentrate their minds in  a continued activity 
from day    ,tp day. 

Then with regard to work in the 
offices, I find many approaches are be 
ing made to distract these workers. I 
am not reflecting on our governance 
but you know that once upon a time 
there used to be a time when a worker 
went to his office, he started his work 
at ten and finished it at five punctu 
ally with continued attention and con 
centration on the files that were be 
fore him. But today there are so 
many digressions, distractions and 
side-pulls on his attention, with the 
result that you have a little social 
inside your office        chamber, 
with the result that you cannot concentrate or 
carry out or achieve many things at the same 
time. So, you have to create" a condition, a 
proper atmosphere, that would enable a 
worker to concentrate his mind on the type of 
work he is working on. 

Another point is, are they really holidays? 
Even those holidays, in our democratic set-up, 
are being utilized for various other services. I 
will not go into details. It is not only among 
teachers or students that I point out this but 
workers also undertake activities in this 
society, association, etc. and do things. There 
is a zeal for showing that they are always 
active and are working and producing this and 
that. In order to fit in with this democratic set-
up they are working the whole time cease-
lessly, and is it a wonder that they have 
nervous breakdowns? There are so many 
heart-cases simply because they have not had 
the necessary leisure for recreation and for 
rest. I think, instead of cutting down the 
number of holidays, you should please see that 
you give the necessary leisure in the 
Departments. 

Coming to the other point, it was said about 
quality of work. I want to refer to a story from 
our ancient lore, how God Parameswara asked 
his sons Muruga, the God of Hills, and 
Vignes-wara, to go round the world and come 
within a day. Whereas Muruga got up on his 
Peacock vehicle, and went 
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on going round the world, God Vig-neswara, 
who was very intelligent, who is the preventer 
of all obstacles to young men who want to 
acquire knowledge, went round his own 
parents and fell at their feet saying "I have 
gone round the world". There is such a thing 
as intelligent approach to work and there is 
such a thing as a kind of crude and 
mechanical approach to work and therefore 
what matters is not just the number of days 
you work. One worker comes to my house. 
She goes on dragging her work the whole day 
and wasting time. Another worker finishes it 
in a trice. In fact there is a tendency that I 
have found that the conscientious, efficient 
worker is being looked down upon by his 
lethargic associates who want to get off from 
work. 

So, these are the problems.    I don't say that 
workers do not work but all these are facts that 
have to be analysed and   we have to create a 
right set-up.    You  compare    our     country 
with other countries.   What happens? Other 
countries have  organized their work.    A 
charwoman       will only do char-work,  a  
maid-servant will  only do her allotted work, 
that is spreading the bed, etc; the cook will only 
cook but  here we have  a     comprehensive 
society  where  your  own   mother     is cook, 
is Minister of Education, Minister of Finance, 
Minister of everything, of all work, in the    
household    and your father is also the mother 
often and  he  is  rocking  the   cradle      and 
attends to other things that one would call  
legitimately    women's    duties.  I don't wish to 
have this kind of stiff rigorous   military   
organization      that says, "Oh! put all your old 
people in the old homes because, we as indivi-
duals  have to  go  to this  Committee and that 
Committee and function efficiently in the 
democratic set-up that we have got in the 
present day and the  modern  civilization  that  
we call civilization."     We   don't   want     
that. We have got a culture of our own, a 
family set-up of our own and if the 

economic production has not increased now, 
how did it increase in the old days? We have 
to find out ways and means as to what has 
happened in this intermediate period of 
another regime, that had upset our agricultural 
economy, that had upset our industrial 
economy, that had upset our education and 
our culture to a certain extent and we have to 
find all those reasons and then go very 
cautiously instead of going on this one-way 
traffic of cutting down holidays in order to 
enhance the economic growth of the country 
irrespective of other advances in other 
directions. 

Coming last to my pet subject oi the teacher 
and the taught, the hon. Minister has pointed 
out that in Madras we have cut down the 
number of holidays. We have done that with 
great caution and the teachers and the schools 
there work for six days in a week and 
Saturdays also are working days in Madras. 
What more do you want? Do you want them to 
work on Sundays also? I wonder how they can 
work more when even now they have so many 
periods a day and they are laden with so many 
exercise books to be corrected and when you 
have such changes in the syllabus, text-books, 
the language problem and so on. It is indeed a 
nightmare to the teacher. And on the top of it 
all, you want to cut down even the few 
holidays she now has, which she can call her 
own, when she can live her own life, look 
about her surroundings and her family. You 
say the hand that rocks the cradle rules the 
world. But how can she rock the cradle if you 
are going to cut down even the few holidays 
when she can enjoy herself and be at home 
with her family? 

Also, in the schools the teachers and the 
children are distracted in many ways, by all 
kinds of extra-curricular activities. From so 
many angles the teachers are drawn to 
function in the so-called extra-curricular acti-
vities and social services. The children are  
also  approached from  many 
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angles. As a result of all this, the standard of 
education naturally has gone down and the 
standard 01 performance of both the teacher 
and the taught has gone down. The teacher 
has no time to apply herself fully to the task, 
not even for reading in the library to keep her 
knowledge up-to-date and then come back 
and impart it and provide proper education to 
the children. On the other hand the children 
come back tired after having been to this 
excursion and that. I am not saying all this as 
a complaint. But we must have a sense of 
proportion and see that the teachers and the 
taught have the necessary time and facilities. 
In fact, those who are concerned with the 
education of the young, they ought to get the 
necessary number of holidays and they should 
be given proper leisure time to carry out or 
have their relaxations, to undertake hobbies 
that are very necessary for the development of 
their body as well as mind. 

I am happy the hon. Minister—and I am 
thankful to him for that—held out for people 
who are working in offices. {Time bell rings.) 
You talk about people in offices not using 
their casual leave even that is legitimately 
allowed to the workers. I have come across 
cases in colleges and schools where teachers 
have not taken all this leave. It has been said 
to the credit of a professor or chemistry in a 
college where I worked, that she did not avail 
herself even a single day of casual leave in all 
the thirty years of her service. This was said of 
her at the time of her retirement and she was 
a^very worthy member of the staff and she 
was very much interested in the college and in 
the department she worked in. I have come 
across other such instances also. So, what I say 
is, that is what happens when you get or 
become interested in work. You should create 
that ideal of devotion, of concentrated work, 
and when that is set before you and when that 
is to be achieved and when you take the 
workers into your confidence and when they 
are made    to 
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realise the need for such work, that it is all for 
the nation and for national progress, not only 
now but for all time to come, and when you 
create all the facilities that would be reqiur-ed 
for such work, I would ask you why would 
here not be a greater outturn in the offices, 
indeed, everywhere (Time bell rings.) why 
would there not be greater agricultural pro-
duction, greater cultural and educational 
advance. I would ask hon. Members that 
question, Sir. And before I sit down, I would 
appeal to all hon. Members here to consider 
this matter, and I submit that I am intensely 
anxious that we must not promote mere 
economic advance at the expense of our soul 
force, 

SHRI J. S. BISHT: Mr. Deputy Chairman, I 
am quite sure and confident that my learned 
friend Dr-Thomas will, in view of what has 
beer* said by the hon. Minister, withdraw this 
Resolution of his, specially in view of the fact 
that the Central Pay Commission is now 
considering this, matter and the Government 
will take a decision  .   .   . 

SHRI N. M. LINGAM:     Will    they' 
consider the question of holidays also? 

SHRI J. S. BISHT: Yes, conditions of 
service, pay, prospects, holidays and 
everything will be considered by them, and 
the matter will be decided by the Government 
accordingly. 

I may say that I am in entire agreement 
with my hon. friend Dr. Thomas, that our 
public holidays must be drastically cut down, 
because they are too many. As it is, in Uttar 
Pradesh, for instance, there is no holiday on 
Saturdays for Government servants either in 
the offices, in the Secretariat or m the 
mofussil areas. 

AN. HON. MEMBER: No holiday on 
Saturdays? 

SHRI J. S. BISHT: No, the whole of 
Saturday  is a  working     day.      Only 
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here    we find that Saturday is a    half-holiday. 
Everyday  the office starts,  at     about ten 
nominally,  though  I  think     real work begins 
cnly at about 10-30, and at one o'clock they go 
out and    they come back to the office at two.    
You can go round between one and    two and 
you will find the whole    maidan full cf people 
playing volley-ball    or doing something else, 
not at all having any lunch, because they have    
come after having their meals at home, and that 
one hour is simply wasted. And at five in the 
evening when the    offices close, you can see a 
Ganga of bicycles moving  along  every  road  
in     Delhi. Well, this is not a very good 
example cr model for the whole of India. We go 
about telling the country that we should  exert, 
we exhort the    people that we must lift  
ourselves by     our bootstrings,   that  we  have  
to     work very hard,  that we have     to     make 
sacrifices, that we have to tighten our belts, but 
here you have this at    the heart and centre of 
this empire .   .   . 

SHKI N. M. LINGAM:  No. empire. 

SHIU J. S. BISHT: Government officials 
should give up such laxity. My hon. friend 
here is mistaken, for it is an empire, the 
Soviet empire, the Chinese empire and so on, 
a big State. 

SHRI N.  M.  LINGAM:   No,  no. 

SHRI J. S. BISHT: Well, if you don't like 
that word, just give it up. As I was saying, I 
am, therefore, in favour of drastically cutting 
down holidays, more so when I see that in the 
banks the holidays are much less than in these 
offices. Also in the case of the executive 
officers in the districts, the police, the army, 
the Posts & Telegraphs offices, they have only 
about half the number of holidays that these 
other offices have. So, there seems to be no 
particular reason why a particular class of 
persons should be pampered while others are 
working all the time. Those working in the 
offices whether in the Secretariat here or in the 
State Secretariats or the district 

offices, they have got an easy time, soft job, 
so to say, compared to the officers who have 
to work in the field, especially in the army, the 
police and in the revenue offices where you 
have to tour and rough it out. Therefore, we 
must all work together, and put up a good 
show. 

New,  Sir,  certain     of my    friends could 
not resist the     temptation     of putting  up  
class  ensiderations,     specially from the 
Communist    Benches. My friend, Mr. Bhupesh 
Gupta,    was reading out certain figures with 
regard to what was being paid to the higher 
officers,  what  was being paid to the middle 
officers and what was    being paid to the lower 
officers.   Of course, very great cdre was taken 
by him   to sec that the starting salary    of    the 
lowest  grade  men   was  quoted     and that too 
mimis all the dearness allowance and other 
allowances. Only    the basic salary was being 
quoted in their case as against the top salary of    
the other person's so that the contrast may be 
very great.   I may tell them   that recently an 
American statesman had a long interview with 
Mr. Khrushchev, and the interview lasted nearly   
eight hours at a stretch during which    Mr. 
Khrushchev himself     tcld him     that they did 
not believe in an egalitarian society at all, that it 
could not work, that they had to give incentives    
and that they had to make great differences in 
salaries and rewards. 

SHRI N. M. LINGAM: Have thdy given up 
their ideal? 

SHRI J. S. BISHT: When the>»Ame-rican 
statesman said "it looks like a capitalist sort of 
doctrine that you are saying", Mr. Khrushchev 
replied, "well, whatever you say, whether 
capitalist or communist, that is the system 
which works and no other system". That has 
always been the experience of mankind, for 
hundreds of years. No other system works. 
Merely inciting people at a time when they 
have not got power is very easy. But when 
they get power, what do they  do?   You  see  
that in  all  those 
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countries. People are being made to work ten 
hours, twelve hours or even fourteen hours, 
almost to the point of exhaustion. Otherwise, 
their ration cards are taken away. In Soviet 
Russia itself they started piece work. Every 
man was paid wages according to the output 
of his work. In collective farms it was all 
piece work. Every time attendance was taken 
and the output was taken. Of course, I do not 
blame them for that, because that is the only 
correct method for them. Only you want 
particular people to draw salaries, pensions, 
everything, as if they are debenture holders in 
the big business of State and need not put in 
any work at all. What sort of society is it? 
How can it work, and how long can it work? 
A society like that would collapse one day. 
We give .guarantees to our officers  .   .   . 

SHRI V. PRASAD RAO: May I ask my 
hon. friend  .   .   . 

SHRI J. S. BISHT: No, I am not going to< 
yield to my hon. friend. We give security to 
our Government officers. We have given it in 
the Constitution. We want to give them secu-
rity of service, security of pay, security of 
leave and security, of pension. Quite all right. 
But in return we expect good, loyal, efficient 
service from them for the time that they work. 
It should not be just getting into office and 
working whenever they like. There are many 
of them who are shirkers who do not work. 
They run about to the Members opposite and 
give them briefs in order to put questions in 
Parliament that they are superseded, that their 
claims are being overlooked, and all sorts of 
things. .We should not encourage this sort of 
indiscipline amcjng the people. There are 
regular channels, there are regular procedures. 
If a man is not working properly and if he has 
been superseded, he can appeal, he can go 
right up to the highest authority. In fact cases 
are sent up to the Public Service Commission. 
But why should we try to incite them or ask 
them not to put in their proper work or put it 
into their heads that "your officer is being paid 
Rs. 4,000 and you are being 

paid only this much"? India is a free republic. 
Everybody is entitled to get into the I.A.S. or 
I.P.S. or commissioned ranks. Nobody is 
prevented from getting into it. What is the dif-
ference between the hon. Member sitting here 
and the peon sitting there? There is no 
difference. He is quite at liberty to go into any 
job. It is open to him to get himself elected 
here. Nobody stops him. Similarly, nobody is 
asking a man to become an assistant in the 
Secretariat. He can become an I.A.S. officer, 
he can get into any other higher rank. The 
competition is free. After all you have to get 
some brainy people at the top. You cannot put 
everybody, every Tom, Dick or Harry at the 
top. Otherwise, the work will not go. Only 
geniuses can plan the Bhakra Nangal or the 
Mokemoh Bridge or any other big project, 
and you have to pay the price for those men. 
In fact you have to import an engineer from 
America and you have to pay him Rs. 25,000 
free of income-tax. 

SHRI AKBAR ALI KHAN: Even in Russia 
scientists are paid very heavily. 

SHRI J. S. BISHT: Yes, that is so. I come to 
Russia. Big people there are treated like 
feudal lords. They get 15,000 roubles a 
month, free house, everything free; in fact 
cars are free. The managers of Soviet 
factories, commercial factories, are paid 
10,000 roubles a month. It comes to Rs. 
12,500 a month. 

SHRI N, M. LINGAM: Have they 
contributed to the prosperity of the country? 

SHRI J. S. BISHT: They have contributed to 
the prosperity of the country. These things 
would never come merely from the workers. 
Therefore, inciting people day in and day out 
in this country in order to create confusion, 
inciting people against their own Government, 
inciting them to be disloyal to their service, 
not to put in good work, asking them to go 
slow or to go on strike, etc., is doing the grea-
test dis-service to the country. I    say 
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that because seme of our friends always do it. 
Recently, I was in Calcutta. Every evening, 
Sir, you would see along the Chowringhee a 
long procession, shouting and proclaiming all 
things. All sorts of refugees from East 
Pakistan who are cluttering round the Sealdah 
Station are taken out in processions, 
communist-led processions, either against the 
Government of Dr. B. C. Roy or against Mr. 
Khanna, Central Minister for Rehabilitation, 
or against the Dandakaranya Scheme or 
something else. You see the same thing in 
Delhi. This very morning while coming here I 
saw a long procession shouting everywhere .   
.  . 

SHRI N. M. LINGAM: Next time it will be 
against you. 

SHRI J. S. BISHT: So, Sir. I submit that all 
these arguments that are advanced by my hon. 
friends are only with a view to playing to the 
gallery, to incite those people. We know what 
is happening. I want to warn them, those 
workers for whom they are shedding crocodile 
tears, that once they come into power in this 
country— which God forbid, and we will see 
they never come into power—but if at all they 
come into power, then they will never hear of 
all these rights and privileges. They will be 
put down under their iron heel, under their 
iron control, from which they will never be 
able to escape at all. Therefore, Sir, I fully 
support the proposal of my friend. Dr. 
Thomas, but would ask him in view of the 
assurances given by the hon. Minister not to 
press the Resolution but to withdraw    it. 

 
SHRI V. PRASAD RAO:   You    can 

discuss among yourselves. 

SHRIMATI SHARDA BHARGAVA: There 
is no time to discuss among ourselves. 

 



1531      Message from [ 1 MAY 1959 ] Lok   1532  
  

 

MESSAGE FROM THE LOK SARHA 

THE BENGAL    FINANCE     (SALES TAX) (DELHI  
AMENDMENT)   BILL,   1959 

SECRETARY: Sir, I have to report to the 
House the following message received from the 
Lok Sabha, signed by the Secretary of the Lok 
Sabha:— 

"In accordance with the provisions of Rule 96 
of the Rules of Procedure and Conduct of 
Business in Lok Sabha, I am directed to enclose 
herewith a copy of the Bengal Finance (Sales Tax) 
(Delhi Amendment) Bill, 1959, as passed by Lok 
Sabha at its sitting held on the 1st May, 1959. 

The Speaker has certified that this Bill is a 
Money Bill within the meaning of article 110 of 
the Constitution of India." 

Sir, I lay the Bill on the Table. 
MR. DEPUTY CHAIRMAN: The House stands 

adjourned till 11 A.M. on Monday, the 4th May. 

The House then adjourned at five of the clock 
till eleven of the clock on Monday, the 4th May 
1959. 

 

 


